OFFICE OF T1IE CHIEF JUDICIAL MAGISTRATE: WEST DISTRICT:TIS IIAZARI COURTS
DELHI

MODIFICATION IN DUTY ROSTER OF JURICIAL MAGISYRATE FIRST CLASS
FOR 'THE MONTIL OF MAY -2026

In view of the request of Ms. Shivangi Mangla, L.d. JMEC (NT ACT)-05, West District,

Delhi (Duy Magisiratc on 21-05-2026) & Sh. Ankit Karan Singh, I.d. JMFC-08, West Distric:, Deihi

- (Duty Magistrate on15-05 2026) for exchange of their duty, the following modification in the Duy
Roster of Judicial Magistrale First Class, West District, Delhi for the month of May-2026 (reference

No 609-662/CIM{West)DR/2026 Dated 24-04-2026) is being made:-

'Sr.  Namc of the Judicial Magistrate First Class Working Holiday =~ Room No.
No. . days
01 Ms. Shivangi Mangla, 1.d. JMFC (NI ACT-05) . 15-05-2026 508
R/o House no ©0 *pper Ground Floor, Pocket 4 & 5, (Extn.
Scctor 23, Rohini, Delhi Block)
102 Sh. Ankit Karan Singh, JMFC-08 21-05-2026 30
. R/0 274, 3" Floor, Jai Durga Apartments, Tagore

Park, Delhi- 110009

Rest of the conditions shall remain unchanged in the Duty Roster of Judicial
Magistrate First Class, West District, Delhi for the month of May2026 (refcrence No 609-
662/CIM(West)DR/2026 Daled 24-04-2026).

(Renu)
1.d. Link to Chief Judicial Magistraic
West District, Delhi

no. Q) =AY, caMWest /DR/2026 Dated, Delhi the 18] S:/24.

Copy forwarded for information and necessary action 10:-
1. The Hon'ble Registrar General, High Court of Delhi, New Delhi
‘hrough 1.d. Principal District & Sessions Judge, (West),Delhi
02. 'T'he 1.d.Principal District & Sessions Judge, (11Q), Delhi
03. The 14. Principal District & Sessions Judge, (West), Delhi
04. The L.d. Principal Distriu o Sessions Judge all district Delhi/New Delhi
05. The 1.d. officer Incharge, Pocl Car, Tis Hazari Courts, Dethi
04. The Ld. CIM, al. District, Delhi/New Delhi,
07. The Ld. ACIM & All 1.d. Judicial Magistrate First Class West District, Tis Hazari Courts,Delhi.
08. The Dircctor of Prosecution, Tis Haz.ri Courts, Delhi.
09. The Commissioner of Police, Delhi
10. The 1 G (Prison), Tihar Jail, Dethi/New Dethi.
-1. The Sccretary, Bar Association, Tis 11azari Courts, Delhi
12. The Supdt.Jail, New Delhi/lock-Up Incharge, Tis Hazari Courts, Delhi
13, The Admn. Officer(Judl), Uindi Department, R. No. 237, Tis Hazari Courts, Delhi
+ 4. lLaw Officer, Tihar Jail, weini/New Delhi.
15. For Uploading on centralized web-site through LAYERS
16. The Video Conferencing, R. No. 211, Tis Hazari Courts, Delhi.
*7.The Care Taking Branch (fHq) & West Tis I1azar Courts, Dethi
- 8. The Reader to the court of undersigned.
“g. The Cash Branch, West District, Tis Hazari Courts, Pelhi.
20. PS to 1.d. Principa! Disirict and Sessions Judge(West) District, Delhi
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(Renu)
1.d. Link to Chief Judiciai Magistratc
West District, Delhi



